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¥ faera e fafids

1L
75 faeett, 7 arder, 2026

W 9. 13 ARSI /T YRG5/ AR f&ATE  06/04/2026 — <1 TFR,
Yo e, AR 2008 H URT 20 (F) B SUERT (1) §RT Ued Gl BT YANT HRA gY, Ig TR &
M @ R B dre TN @ forg, 98 g Rrer e faver guw Surdg orgRp # femm mam g
HIUSR I & el gk, a9 vd WBR ¥ ¥y ¥d uRAoH, "§8R ¥ gel 9@ g A1l drge
GRITSTT" & oTe, SIgRE, Ude 3R Uare & [y 3fUfard & | Uil YA Pl 375i B b AU AR DI
YO BT 2 |

Iad H H fRaag &, IS A, IS § 9 SIGAAT & GHH B aNRg § O & & Wiz, Sad
AR @ gRT 20 T B IUURT (1) & A0 SYIFT Yo S ol T A & 36 3R STINT & g H
JMYET B BT |

U Ul JATeY HeH UIReRI, 3ffid SUWvs SUhNl Wval Ud gadl ol foalad # fdar s siiR
SUH SUD MR SUAfd T iR \eH UIeR 3eddal &l afdard w9 # a1 fafy gaarh & areaw |
AT B JGAR TG BT 3R V¥ F1 ATl BT GAdTs B a7 VAT 3R e B4 & Uear dfq B al,
o1 e USR] SfTawads Hs, JATQ §RT AT Al ARl Bl LI DR DT I T DR FDTI,

2476 G1/2026 1)
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I AATTH B GRT 209 B SUART (2) & & e WAGRY g7 fham a1 g 3maer 3ifaw grm,
T SRR @ S M arell Y BT Y@ieT 3R Y @ I &R Sude ¥ 3R Ragg afdd g wer
TRGRY & ST drtea § 3T Frlteror far S dadr 2 |

Sk Ll

YR ST & A et o fagiy ¥a@ a1 uRAe 1 “s<R—g& @vs” @ fod ot & o
qrefl AT MEd srgar |9Eqn afgd g &1 9fdra Qv

B ot | dsdliar | oTH BT gd o g T &1 | 9 3t EERT
q&T | BT A | Bl T PEON g&fa (RN #)
aH
1 2 3 4 5 6 7 8
1 WER | dowaT SIS 101/1/3 oot fRifra 0.025
101/2/2 o Rifera 0.174
90/3/1 fom Rifara 0.149
89/1 faom Rifera 0.036
104/1/3/1 faom Rifera 0.108
104/1/3/3 o INIER 0.097
104/1/4/2 o INIEGR 0.075
104/2/1/2 faom Rifera 0.103
87/1/1 oo Rifera 0.141
AT 0.908
ArgrST 382/2/2/1 o INIER 0.166
382/1/1/2 o INIER 0.166
480/375 faom Rifera 0.001
278//2/2/2/1 faom Rifera 0.097
371 T 0.005
EURSER

T 0.435
HoTRIS! 130/2/1/1/1 o INIER 0.214

130/2/1/2/3 o Rifera
130/1/2/1 o Rifera 0.500

130/1/2/3 fom Rifera
130/1/1/1 o INIER 0.026
179/1/1/2/1 o INIER 0.210

179/1/2/1,180,215/179 | =i R
179/4/1/2,180,215/179 |  f3sh R

179/4/1/1/1/1 oot Rifera
176/1/3 ot Rifera 0.180
176/2/1 oot Rifera
177/1/6/1 oot Rifera 0.331
177/1/5/1 oot Rifera 0.241
177/1/4 oot Rifera 0.064
177/1/3 oot Rifera 0.017
177/2 ANHT | BIfddd 0.052
DhIRd
AT 1.835
arfear 9/1/1/2/1/1/3 it Rifera 0.014
9/1/1/1/1/2,9/2,9/3,17 | =it Rifera
10/3/1 oot Rifera 0.048
10/2/1 oot Rifera
10/2/2 oot Rifera
13/2/1,16 ot Rifera 0.282
13/1/3,16 st Rifera
33/1/1/1 oot Rifera 0.290

33/1/1/2 (RSl Rifera
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ki Gl

HAYRY o & ek fored o faeiy ¥a a1 uRAre T "s<i—q& @ve” & fod sreid @1 9N
qrefl =T XfEd Jrerar W¥EAr afed i &1 didra fqavor

B ot | asdia | o™ BT gd o g T &1 | 9 3t L ERT
q&T | BT A | Bl T PEON g&fa (RN #)
amH
1 2 3 4 5 6 7 8
33/1/2 o Rifera
33/1/1/3 ot Rifara
33/1/1/4 foron Rifera
14/2/1 o INIEGR] 0.173
14/1/1 o Rifera
15/1/3/1 o Rifera 2.150
15/1/3/4 foron Rifera
15/2/1/1 oo Rifera
15/2/1/2 o INIER
15/3 o INIER
15/4 faom INIEG]
15/1/2,46,47 IMADTI qJeY 9
T
35/1 faom Rifera 0.040
18/1/2,19,75, faom Rifera 0.000
226/74/1/2
T 2.997
Tl 206/1/3/3 ot <dfera 1.151
206/1/4/1 faom wdfera
239/1/3/1 o wfra 0.009
T 1.160
REIKIC] 127/1 o Rifera 1.183
128 fom Rifera 0.428
129 fom Rifera 0.026
133 o INIER 0.013
134 MBI RICIE 0.195
123/3 ITTD I CAIEIS 1.027
B
124 MDY SISl 0.235
126/1 ITTD I e 0.638
T 3.745
Tl 895/1 o Rifera 0.230
895/3 o Rifera
896/1 o Rifera 0.051
898/1 o Rifera 0.021
668 o Rifera 1.581
667/1 o Rafera 0.017
628/2/1 o INIEG] 0.153
628/2/2 o Rifera
627/1/4 o Rifera 1.560
627/1/5 o Rafera
627/1/6 o Rafera
627/3/1 o Rifera
627/3/2 o Rifera
758 IMADTT Gl 0.090
IRT 3.703
JIRT 11/1/1 oot Rifera 0.015
2/1/3 o Rifera 0.467
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ki Gl

HAYRY o & ek fored o faeiy ¥a a1 uRAre T "s<i—q& @ve” & fod sreid @1 9N
qrefl =T XfEd Jrerar W¥EAr afed i &1 didra fqavor

B ot | asdia | o™ BT gd o g T &1 | 9 3t L ERT
q&T | BT A | Bl T PEON g&fa (RN #)
aH
1 2 3 4 5 6 7 8

2/1/5 o Rifera

2/2/1 foom Rifara 0.525

10/3/1 fom Rifara 0.235

10/4/1 o Rifera 0.162

10/2/1/1 o Rifera 0.065
10/2/1/3 o Rifera

1 ITTDII re 0.041

9 RUSSEAR] ATl 0.020

T 1.530

Sh el 56/4/1/1, 136/56 o INIER 0.156

56/4/1/3, 136/56 faom INIEG] 0.075

56/6/1/1/2, 136/56 faom Rifera 0.086

56/3/5/1 faom Rifera 0.056

56/7/4/1 o Rifera 0.009

56/7/4/3 o Rifera 0.096

56/8/3/2, 136/56 faom Rifera 0.017

56/8/4/1, 136/56 faom Rifera 0.093

56/8/4/3, 136/56 fom Rifera 0.033

56/7/1/1, 136/56 o INIER 0.060

T 0.681

IREST 501/1/2 oo Rifera 0.011

Eall 501/2/2 fom Rifera 0.030

501/2/3 o Rifera 0.094

472/2/1 o Rifera 0.150

T 0.285

RRUIE] 48/1 o Rifera 0.288

48/3 fom Rifera 0.032

202/1/5/4, 203, 204/1 o INIER 0.595
202/1/5/1, 203, 204/1 o Rifera
202/1/5/2,203,204/1 | foron Rifera

202/1/3/2/1, 203, 204 fom Rifera 0.490
202/1/3/2/3, 203, 204 o Rifera

202/1/3/1/1, 203, 204 o Rifera 0.626

201/1/1/1 o Rifera 0.430

201/2/1/1 o Rifera 0.052

201/2/2 o Rifera 0.025

191/1/1/2/3 o Rifera 0.002

191/1/1/1 o Rifera 0.425

191/1/2/2/1 o Rifera 0.150

191/1/2/3/1 o Rifera 0.520

190/1/1 o Rifera 0.554

190/2 o Rifera 0.006

186/1 o Rifera 0.107

229/185/1/1 o Rifera 0.544

187/1/1/2/1 faon Rifera 0.578
187/1/1/2/3 o Rifera

187/1/1/1 ot Rifera 0.028
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HILT =T TSI AT

ki Gl

HAYRY o & ek fored o faeiy ¥a a1 uRAre T "s<i—q& @ve” & fod sreid @1 9N
qrefl =T XfEd Jrerar W¥EAr afed i &1 didra fqavor

B ot | asdia | o™ BT gd o g T &1 | 9 3t L ERT
q&T | BT A | Bl T PEON g&fa (RN #)
A
1 2 3 4 5 6 7 8
213 RUSSEAR] B 0.056
200 NISEAR R 0.050
212 RUSSEAR] GG 0.030
134/3 RUSSEAR EEl 0.100
JRT 5.688
Bl AN 22.967
gl SIS 32/1 IATHIT | TRAferd 0.162
32/2 frsit Ryfere
32/3 frsit Rfere
32/4 AT Ryfer
24 RIS ISIES] 0.043
9/4/1 BN SICE] 0.260
9/7/1/2 ot fafea 0.357
9/5/1/1 EEl Rafera 0.156
3/20/3 [BEl fafera 0.053
3/13/3/1 [BEl fafera 0.366
3/14/1/1 BN SICE] 0.126
3/15/1 ot fafea 0.019
2/25/1 BN RIER 0.003
2/14/1/3 s | Rifd 0.528
2/14/2 DI | R
2/14/3 g | Rifd
2/13/1/3/3 [BEl Rafera 0.415
2/13/3 fsit Rfer
2/13/2 erabg | iRt
2/12/1 BN fafra 0.235
2/12/2 g | Rifed
2/12/3 fsit Rfer
2/10/1/2 AADIY | 7RI 0.061
2/10/1/3 feoft R
2/10/1/1 foit Rafera
4/5 IFH | 3rfRifed 0.024
JRT 2.808
REST | ATRIFSA 54/2/2/1 =it [KIES] 0.012
54/2/2/3 ot ffera 0.010
54/1/1/1 ot ffera 0.020
54/1/1/3 ot ffera 0.036
54/2/1/1 o fafra 0.053
55/3/1 o fafra 0.038
56/4/1 ot ffera 0.068
56/4/3 ot ffera 0.092
57/1/1 Gl fafera 0.028
58/3/1 ot fafera 0.104
58/3/3 ot fafera 0.046
58/5/1/1 Bl Rafera 0.044
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ki Gl

HAYRY o & ek fored o faeiy ¥a a1 uRAre T "s<i—q& @ve” & fod sreid @1 9N
qrefl =T XfEd Jrerar W¥EAr afed i &1 didra fqavor

B ot | asdia | o™ BT gd o g T &1 | 9 3t L ERT
q&T | BT A | Bl T PEON g&fa (RN #)
aH
1 2 3 4 5 6 7 8
58/5/2/1 o IRIER 0.026
58/1/1/1/1 foom BIES 0.072
58/4/1 fom BIES 0.069
59/1/1 o IRIER 0.023
59/1/3 o IRIER 0.008
90/1/2/3 o IRIER 0.140
58/2 RUSSEAR] TR 0.041
59/2 IMADTI BN 0.003
0.933
Renfean 19/2 foron forom 0.023
79/4 IMADI Tl 0.014
0.037
qRETST 9/1/3/1 faom RIES 0.279
9/1/3/2/1 o IRIER 0.061
8/1 ey | 3Rt 0.053
0.393
SIUTIST 67/4/1 faom RIES 0.065
95/1/1/1 fom RIE 0.126
95/1/3/1 o IRIER 0.020
0.211
JaRaT 38/1/1 o RIER 0.196
38/1/3/2 fom RIEG
34/1/1 o IRIER 0.282
34/1/3 o IRIER
34/2/1 o IRIER 0.104
35/4 oo IRIERE 0.025
30/1/1 fom RIEG 0.164
30/1/3 o IRIER
31/3/1 o IRIER 0.186
31/1/1 o RIER
26/2/1 fom RIEG 0.078
27/1/1 oo INIER 0.077
37/4/1 o Rifera 0.030
1/1 MBI TetT 0.008
36/1 IMADTI BIGI 0.020
30/2/1 IMADTI PR 0.004
TR
32/1 IMADI NI 0.020
32/3 RUSSEIR] T
21/1 ITADBII TTET 0.018
1.212
AT 57/1/1 oot Rafera 0.050
57/1/3 o IRIER 0.053
177/1 IRy | st 0.010
177/3 AR | R 0.010
0.123
HRRT 12/4/1 o IRIER 0.041
13/7/1 o INIER 0.030
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HILT =T TSI AT

ki Gl

HAYRY o & ek fored o faeiy ¥a a1 uRAre T "s<i—q& @ve” & fod sreid @1 9N
qrefl W¥aT fEd Jar g aftd g @1 9fda e

B ot | asdia | o™ BT gd o g T &1 | 9 3t L ERT

q&T | BT A | Bl T PEON g&fa (RN #)
i
1 2 3 4 5 6 7 8

14/3/1 oot fafea 0.044

14/4/1 BN RIES] 0.060

ART 0.175

$d AT 5.892

T AR, Ji URATST Jdgsds vl f[der o fafics, vare
[FETToeT-111/4/57T./13/2026-27]

RAIL VIKAS NIGAM LIMITED
NOTIFICATION
New Delhi, the 7th April, 2026

F. No. 13 INDB-BNI/LA/Gazette/15/Work Correspondence date 06/04/2026.—In exercise of the powers
conferred by sub-section (1) of section 20A of the Railways Amendment Act, 2008 the Central Government ,after
being satisfied that for the public purpose, the land, the brief description of which is given in the schedule annexed
hereto, is required for execution, maintenance, management and operation of Special Railway Project namely
"Indore-Budni New B.G. Railway Line" in the district Indore, Dewas and Sehore in the State of Madhya Pradesh,
hereby declares its intention to acquire such land.

Any person interested in the said land may, within 30 (thirty) days, from the date of publication of this
notification in the Official Gazette raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said act;

Every such objection shall be made to the Competent Authority, namely, the Sub-Divisional Officer
(revenue) and Land Acquisition Officer Bherunda and Budni Madhya Pradesh, in writing and shall set out the grounds
there of and the Competent Authority shall give the objector an opportunity of being heard, either in person or by a
legal practitioner, and may after hearing all such objections and after making such further enquiry, if any, as the
competent authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of section 20D of the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected

by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief Description of the land to be acquired, with or without structures falling within the Proposed Special
Railway Project "Indore-Budni section' District- Sehore in the state of Madhya Pradesh

SI. Name Name of Name of the Survey Number Type of | Nature of Area
No. of the | the Tahsil Village Land Land (in
District Hectare)
1 2 3 4 5 6 7 8
1 Sehore | Bherunda Sasali 101/1/3 Private Irrigated 0.025
102/2/2 Private Irrigated 0.174
90/3/1 Private Irrigated 0.149
89/1 Private Irrigated 0.036
104/1/3/1 Private Irrigated 0.108
104/1/3/3 Private Irrigated 0.097
104/1/4/2 Private Irrigated 0.075
104/2/1/2 Private Irrigated 0.103
87/1/1 Private Irrigated 0.141
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SCHEDULE

Brief Description of the land to be acquired, with or without structures falling within the Proposed Special

Railway Project ""Indore-Budni section' District- Sehore in the state of Madhya Pradesh

SL. Name Name of Name of the Survey Number Type of | Nature of Area
No. of the | the Tahsil Village Land Land (in
District Hectare)
1 2 3 4 5 6 7 8
Total 0.908
Bagvada 382/2/2/1 Private Irrigated 0.166
382/1/1/2 Private Irrigated 0.166
480/375 Private Irrigated 0.001
278//2/2/2/1 Private Irrigated 0.097
371 Govt. Goha 0.005
Total 0.435
Rujankhedi 130/2/1/1/1 Private Irrigated 0.214
130/2/1/2/3 Private Irrigated
130/1/2/1 Private Irrigated 0.500
130/1/2/3 Private Irrigated
130/1/1/1 Private Irrigated 0.026
179/1/1/2/1 Private Irrigated 0.210
179/1/2/1,180,215/179 Private Irrigated
179/4/1/2,180,215/179 Private Irrigated
179/4/1/1/1/1 Private Irrigated
176/1/3 Private Irrigated 0.180
176/2/1 Private Irrigated
177/1/6/1 Private Irrigated 0.331
177/1/5/1 Private Irrigated 0.241
177/1/4 Private Irrigated 0.064
177/1/3 Private Irrigated 0.017
177/2 Govt. Kabil kasht 0.052
Total 1.835
Sothiya 9/1/1/2/1/1/3 Private Irrigated 0.014
9/1/1/1/1/2,9/2.9/3,17 Private Irrigated
10/3/1 Private Irrigated 0.048
10/2/1 Private Irrigated
10/2/2 Private Irrigated
13/2/1,16 Private Irrigated 0.282
13/1/3,16 Private Irrigated
33/1/1/1 Private Irrigated 0.290
33/1/1/2 Private Irrigated
33/1/2 Private Irrigated
33/1/1/3 Private Irrigated
33/1/1/4 Private Irrigated
14/2/1 Private Irrigated 0.173
14/1/1 Private Irrigated
15/1/3/1 Private Irrigated 2.150
15/1/3/4 Private Irrigated
15/2/1/1 Private Irrigated
15/2/1/2 Private Irrigated
15/3 Private Irrigated
15/4 Private Irrigated
15/1/2,46,47 Govt. Rasta
35/1 Private Irrigated 0.040
18/1/2,19,75, Private Irrigated 0.000
226/74/1/2
Total 2.997
Bherunda 206/1/3/3 Private Irrigated 1.151
206/1/4/1 Private Irrigated
239/1/3/1 Private Irrigated 0.009
Total 1.16
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SCHEDULE

Brief Description of the land to be acquired, with or without structures falling within the Proposed Special

Railway Project ""Indore-Budni section' District- Sehore in the state of Madhya Pradesh

SL. Name Name of Name of the Survey Number Type of | Nature of Area
No. of the | the Tahsil Village Land Land (in
District Hectare)
1 2 3 4 5 6 7 8
Nayagaon 127/1 Private Irrigated 1.183
128 Private Irrigated 0.428
129 Private Irrigated 0.026
133 Private Irrigated 0.013
134 Govt. Gothan 0.195
123/3 Govt. Kabil kasta 1.027
124 Govt. Nala 0.235
126/1 Govt. Gothan 0.638
Total 3.745
Rala 895/1 Private Irrigated 0.230
895/3 Private Irrigated
896/1 Private Irrigated 0.051
898/1 Private Irrigated 0.021
668 Private Irrigated 1.581
667/1 Private Irrigated 0.017
628/2/1 Private Irrigated 0.153
628/2/2 Private Irrigated
627/1/4 Private Irrigated 1.560
627/1/5 Private Irrigated
627/1/6 Private Irrigated
627/3/1 Private Irrigated
627/3/2 Private Irrigated
758 Govt. River 0.090
Total 3.703
Agara 11/1/1 Private Irrigated 0.015
2/1/3 Private Irrigated 0.467
2/1/5 Private Irrigated
2/2/1 Private Irrigated 0.525
10/3/1 Private Irrigated 0.235
10/4/1 Private Irrigated 0.162
10/2/1/1 Private Irrigated 0.065
10/2/1/3 Private Irrigated
1 Govt. Nala 0.041
9 Govt. Nala 0.020
Total 1.53
Jhakalaha 56/4/1/1, 136/56 Private Irrigated 0.156
56/4/1/3, 136/56 Private Irrigated 0.075
56/6/1/1/2, 136/56 Private Irrigated 0.086
56/3/5/1 Private Irrigated 0.056
56/7/4/1 Private Irrigated 0.009
56/7/4/3 Private Irrigated 0.096
56/8/3/2, 136/56 Private Irrigated 0.017
56/8/4/1, 136/56 Private Irrigated 0.093
56/8/4/3, 136/56 Private Irrigated 0.033
56/7/1/1, 136/56 Private Irrigated 0.060
Total 0.681
Borkheda kala 501/1/2 Private Irrigated 0.011
501/2/2 Private Irrigated 0.030
501/2/3 Private Irrigated 0.094
472/2/1 Private Irrigated 0.150
Total 0.285
Nandgaon 48/1 Private Irrigated 0.288
48/3 Private Irrigated 0.032
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SCHEDULE

Brief Description of the land to be acquired, with or without structures falling within the Proposed Special
Railway Project ""Indore-Budni section' District- Sehore in the state of Madhya Pradesh

SL. Name Name of Name of the Survey Number Type of | Nature of Area
No. of the | the Tahsil Village Land Land (in
District Hectare)
1 2 3 4 5 6 7 8
202/1/5/4, 203, 204/1 Private Irrigated 0.595
202/1/5/1, 203, 204/1 Private Irrigated
202/1/5/2, 203, 204/1 Private Irrigated
202/1/3/2/1, 203, 204 Private Irrigated 0.490
202/1/3/2/3, 203, 204 Private Irrigated
202/1/3/1/1, 203, 204 Private Irrigated 0.626
201/1/1/1 Private Irrigated 0.430
201/2/1/1 Private Irrigated 0.052
201/2/2 Private Irrigated 0.025
191/1/1/2/3 Private Irrigated 0.002
191/1/1/1 Private Irrigated 0.425
191/1/2/2/1 Private Irrigated 0.150
191/1/2/3/1 Private Irrigated 0.520
190/1/1 Private Irrigated 0.554
190/2 Private Irrigated 0.006
186/1 Private Irrigated 0.107
229/185/1/1 Private Irrigated 0.544
187/1/1/2/1 Private Irrigated 0.578
187/1/1/2/3 Private Irrigated
187/1/1/1 Private Irrigated 0.028
213 Govt. Nala 0.056
200 Govt. Rasta 0.050
212 Govt. River 0.030
134/3 Govt. River 0.100
Total 5.688
Grand- Total 22.967
Budani Pandado 32/1 Govt. Unirrigated 0.162
32/2 Private Irrigated
32/3 Private Irrigated
32/4 Private Irrigated
24 Govt. Unirrigated 0.043
9/4/1 Private Irrigated 0.260
9/7/1/2 Private Irrigated 0.357
9/5/1/1 Private Irrigated 0.156
3/20/3 Private Irrigated 0.053
3/13/3/1 Private Irrigated 0.366
3/14/1/1 Private Irrigated 0.126
3/15/1 Private Irrigated 0.019
2/25/1 Private Irrigated 0.003
2/14/1/3 Govt. Irrigated 0.528
2/14/2 Govt. Unirrigated
2/14/3 Govt. Irrigated
2/13/1/3/3 Private Irrigated 0.415
2/13/3 Private Irrigated
2/13/2 Govt. Unirrigated
2/12/1 Private Irrigated 0.235
2/12/2 Govt. Irrigated
2/12/3 Private Irrigated
2/10/1/2 Govt. Unirrigated 0.061
2/10/1/3 Private Irrigated
2/10/1/1 Private Irrigated
4/5 Govt. Unirrigated 0.024
Total 2.808
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SCHEDULE

Brief Description of the land to be acquired, with or without structures falling within the Proposed Special
Railway Project ""Indore-Budni section' District- Sehore in the state of Madhya Pradesh

SL. Name Name of Name of the Survey Number Type of | Nature of Area
No. of the | the Tahsil Village Land Land (in
District Hectare)
1 2 3 4 5 6 7 8
Rehti Paguradiya 54/2/2/1 Private Irrigated 0.012
54/2/2/3 Private Irrigated 0.010
54/1/1/1 Private Irrigated 0.020
54/1/1/3 Private Irrigated 0.036
54/2/1/1 Private Irrigated 0.053
55/3/1 Private Irrigated 0.038
56/4/1 Private Irrigated 0.068
56/4/3 Private Irrigated 0.092
57/1/1 Private Irrigated 0.028
58/3/1 Private Irrigated 0.104
58/3/3 Private Irrigated 0.046
58/5/1/1 Private Irrigated 0.044
58/5/2/1 Private Irrigated 0.026
58/1/1/1/1 Private Irrigated 0.072
58/4/1 Private Irrigated 0.069
59/1/1 Private Irrigated 0.023
59/1/3 Private Irrigated 0.008
90/1/2/3 Private Irrigated 0.140
58/2 Govt. Nahar 0.041
59/2 Govt. Nahar 0.003
Total 0.933
Rijhadiya 19/2 Private Irrigated 0.023
79/4 Govt. Nala 0.014
Total 0.037
Borghati 9/1/3/1 Private Irrigated 0.279
9/1/32/1 Private Irrigated 0.061
8 Govt. Nala 0.053
Total 0.393
Deepakheda 67/4/1 Private Irrigated 0.065
95/1/1/1 Private Irrigated 0.126
95/1/3/1 Private Irrigated 0.02
Total 0.211
Semariya 38/1/1 Private Irrigated 0.196
38/1/3/2 Private Irrigated
34/1/1 Private Irrigated 0.282
34/1/3 Private Irrigated
34/2/1 Private Irrigated 0.104
35/4 Private Irrigated 0.025
30/1/1 Private Irrigated 0.164
30/1/3 Private Irrigated
31/3/1 Private Irrigated 0.186
31/1/1 Private Irrigated
26/2/1 Private Irrigated 0.078
27/1/1 Private Irrigated 0.077
37/4/1 Private Irrigated 0.03
1/1 Govt. Nala 0.008
36/1 Govt. Nala 0.02
30/2/1 Govt. Kolar 0.004
nahar
32/1 Govt. Rasta 0.020
32/3 Govt. Rasta
21/1 Govt. Goha 0.018
Total 1.212
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SCHEDULE
Brief Description of the land to be acquired, with or without structures falling within the Proposed Special
Railway Project ""Indore-Budni section' District- Sehore in the state of Madhya Pradesh

SL. Name Name of Name of the Survey Number Type of | Nature of Area

No. of the | the Tahsil Village Land Land (in

District Hectare)
1 2 3 4 5 6 7 8

Nayagaon 57/1/1 Private Irrigated 0.050
57/1/3 Private Irrigated 0.053
177/1 Govt. Unirrigated 0.010
177/3 Govt. Unirrigated 0.010
Total 0.123
Mogara 12/4/1 Private Irrigated 0.041
13/7/1 Private Irrigated 0.030
14/3/1 Private Irrigated 0.044
14/4/1 Private Irrigated 0.060
Total 0.175
Grand- Total 5.892

RAGHVENDRA SARASWAT, Chief Project Manager, Rail Vikas Nigam Limited, Bhopal
[ADVT.-11I/4/Exty./13/2026-27]
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